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ORDER  

 
The Learned Counsel for the State Commission is present in compliance 

of the orders of this Tribunal. He tenders apology on behalf of the State 

Commission for not being present yesterday. We accept the same.  Accordingly, 

he is directed to file the written submissions on or before 31.3.2014 after serving 

copy on the other side.  

Post the matter for further hearing on 15.04.2014 at Chennai Circuit 

Bench.

 

   

 
 
   (Rakesh Nath)                    (Justice M. Karpaga Vinayagam) 
Technical Member                Chairperson 
mk 
 


